
Date of 
receipt Amount claimed Amount of claim 

admitted Nature of claim
Amount 

covered by 
guarantee

Whether related 
party?

% of 
voting 

share in 
CoC

1 Tata Capital Limited 20-Jul-26 7,31,21,115.46 7,31,21,115.46 Term Loan Facility - No 16.90% - - - - -

2 Encore Asset Reconstruction 
Private Limited 24-Jul-26 3,49,86,172.00 3,49,86,172.00 Term Loan Facility (Assigned 

from Aditya Birla Finance Limited) - No 8.09% - - - - -

3 Oxyzo Financial Services Limited 29-Jul-26 19,17,706.00 19,17,706.00 Business Loan - No 0.44% - - - - -
Total 11,00,24,993.46 11,00,24,993.46 25.43%

Remarks, if 
any

Name of the Corporate Debtor: Luckshmi Yarn Impex Private Limited; Date of commencement of CIRP: July  02, 2026; List of creditors as on: August 3, 2026
List of Unsecured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in ₹)

S. No. Name of creditor

Details of claim received Details of claim admitted
Amount of 
contingent 

claim

Amount of 
any mutual 
dues, that 

may be set- 
off

Amount of 
claim not 
admitted

Amount of 
claim under 
verification


